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come groups has not so far been pos
sible to be met by D.DA. alone. In
crease in the cost of construction, 
which is not a policy as such ol D.D.A. 
is one of the factors inhibitng larger 
costruction of houses due to limited re
sources. Residential plots, however 
are allotted to persons belonging to 
middle and low income groups only 
by draw of lots and at pre-determined 
rates which are lower than the auc
tioned rates, as per Government poli
cy.

(c) The Delhi Rent Control Act is 
under review.

(d) The pricing policy of D.D A. 
houses and the auctioning policy in 
general are under review.
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Chambal Bridge on the Agra-Bombay 
Highway

5555. SHRI SKAMBHU NATH 
C H A T U R V E D I ;  Will the Minister of 
WORKS AND HOUSING AND 
SUPPLY AND REHABILITATION be
pleased to state;

(a) whether Government are aware 
that defective and sub-standard work 
at the Chambal Bridge on the Agra- 
Bombay Highway was reported as 
early as 1959 by a Junior Engineer, 
Shri Gurdayal Upadhyaya, supervis
ing the work to his superior;

(b) whether the same piers 14 to
19 collapsed in 1973 about which the 
report was made;

(c) whether Shri Gurdayal was 
subjected to various types of harass- 
ments and placed under suspension in 
July, 1960 and has remained so far 
ihe last 17 years, to cover up the mal- 
oractices in the department and large 
scale pilferage of cement and other 
material; and

(d) whether in view of the serious
ness of the allegations and the




